T

ITEMNOS3 9 COURT NO. 4 SECTI ONIIA
SUPR MECOIRTOFI NDI A
ECORDOFPROCEEDI NGS

Petition(s) for Special Leave to Appeal (Crl) No(s).1237 7/ 2007

(From the judgenent and order dated 08/ 0 1/ 2 00 7in CRL ANo. 1288/ 200 4 of Th
e HGH COURT OF GJARATAT AHMME DA B A D)

IDRI SHANYAKUBKHANPATHAN Petitioner(s)
VER SUS
STATEO-OGQUARATTR PUBLI CPROSECUTOR Respondent ( s)

(Wth appl n(s) for exenption fromfiling O T.,bail and office report ))

Date: 10/ 07/ 2007 This Petition was called on for hearing today.

CORAM :
HONBLED. JUSTI CEARI J I TPASAYAT
HONBLEM JUSTICED K JA N

For Petitioner(s)
Ms. Ka mni J aisw al, Adv.

For Respondent (s)
Ms. Hemanti k a Wahi, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Argument s hear d.

Orders reserved.

(Ganga Thak u r) (Vijay Aggarwal)
P Sto Registr ar Court Master



